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arrangements have not yet been tied

Up* ...
SHRI O. V. ALAGESffcST‘ i1 

really a larger question. There -is an 
alarming gap between supply and de­
mand in the country; and it is a com­
mon -sight, evfcry day, you see long 
queues of trucks before the petrol sta- 
ttoffft for diesel, lor petrol and long 
queues tor kerosene and quarrels aris­
ing- thaaefrom. So, what is the extent 
M gap and hew dsns the hon. Minister 
.propose to fill up that gap, because, in 
spite of hike in prices we do not see 
the demand coming down at all; and 
the demand has been rising at the old 
rate? Though, for the moment, it is a 
very serious problem, you may be able 
to tide it over later on. At present, 
what concrete measures does the hon. 
Minister propose to take to tide over 
the crisis?

SHRI H. N. BAHUGUNA: The pre­
sent crisis is really one born out of an 
unfortunate situation on the question 
of supply of the basic energy resource, 
that is, coal, both for thermal genera­
tion as well as domestic purpose. That 
has increased an unrealistic demand of 
petrol products. Obviously, the petro­
leum products cannot be substituted 
for coal, but  exactly what is  being 
asked now  is that shortage of  coal 
should be met from out of domestic 
purpose of kerosene oil and shortage of 
coal for generation of electricity should 
be met by supply of high speed dieset 
It is not that we have not given it to 
the States.

In spite of the shortage we have been 
able to manage more supplies to the 
States in the first four or five months 
of this year than compared to the same 
period last year. But the whole point 
is that there are power cuts in South 
India. For example in Karnataka, in 
Tamilnadu, in West Bengal and many 
other States those power cuts are 30 
per cent, 40 p«yr cent effective. People 
now want tp have high speed diesel 
oil. But it has so happened that high 
speed , diesel oil -has been found in short 
supply.  Therefor̂, I have requested 
the Chief Ministers of the State* to fix 
up intersectoral sort of distribution so

that transport, agriculture, generation 
of power and so on could always be 

the resources avail- 
able. That will have to he done. But 
so far as the other States are concern* 
ed, we are trying to increase our sup­
ply and make ytp the .-shortage of crude 
of which we are suffering.

SHRI K. MALLANNA: These oil 
producing countries are charging sur­
charge in an arbitrary manner and it 
varies from country to country.

We have entered into agreements 
with so many countries—Iran, Saudi 
Arabia, Russia and Libya. These agree­
ments also vary from country to coun­
try, May I know from the hon. Minis­
ter, what are the terms and conditions 
of the agreement between India and 
Libya?  When compared to the other 
countries is it favourable or otherwise?

SHRI H. N. BAHUGUNA: So far as 
Libya is concerned, we will get  two 
types of crude from  there. One  Is 
Zueitina  crude oil @18.30 per bar­
rel f.o.b. loading port and the second is 
Brega orude oil @ 18.25 per barrel 
f.o.b. loading port. This includes sur­
charge.

Power Ministers’ Conference
t

*1039. SHRI C. R. MAHATA:

SHRI A. R. BADRINARAYAN:

Will the Minister of ENERGY be 
pleased to lay a statement showing:

(a) the outcome of the Power Min­
isters’ Conference held recently  in 
New ffelhi and the Central Govern­
ment’s reaction to the critical power 
situation in the Eastern States and 
particularly in West Bengal;

(b) if so, whether the programme 
for tfce commissioning of new gene­
rating capactiy during the next four 
years was also discussed;

(c) how many State Governments
attended the meeting; and  ' '

<d) what was the oitfeome of the 
Confetenee?
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the uaaszxftOP̂«ia»Qv (shhj 
P. B*al*CHAM«UM>: <•> to (d). A 
statement to iaMon tte Mk 61 tbt
House,

Statement

(a)  No meeting of the Power Minis­
ters’ was held recently, However, a 
meeting of the Standing Committee of 
the Power 'Ministers* Conference was 
held at New Delhi on 7th April, 
10*70 under the Chairmanship of Union 
Minister for Energy. The important 
points/conclusions resulting from the 
discussions, are given belcrw:—

(i)  There was a need for setting 
up a suitable machinery for the ob­
jective selection of Chairmen/Mem­
bers of the Boards.

(ii) Uniformity in the matter of 
selection  of  Chairmen/Members 
should be  maintained by all  the 
Boards and for this purpose, certain 
guidelines might be drawn up.

(iii) It was necessary for the States 
to take concerned action for commis­
sioning of sanctioned projects in 
time and, if possible, ahead of the 
schedule by reducing the gestation 
period,

(iv) Arrangements had been made 
to ensure that materials, e.g. cement, 
steel, were made available to the 
State Electricity Boards in time.

The power position in the country, 
including the Eastern Region, was ge­
nerally discussed at the meeting of the 
Standing Committee. The recent power 
crisis in West Bengal had arisen due 
to simultaneous outage of thermal ge­
nerating units at Santaldih and Bandel 
and lower generation level from Durga- 
pur Projects Ltd. This had resulted in 
wide-spread loadershedling to the ex­
lent of about 230 MW. The State Gov­
ernment issued a Power Control Order 
under which all  industries  having 
power  supply  at  3.3  KV  and 
above were not allowed to use 
power  for  5  days  from 10th 
April to 14th April, 1070. Arrange- 
meats were made by the Central Gov- 
ernâit, far supply of power to W*st 
Bengal to the extent bf 30 to 40 MW

fwHn tbe Northern Region and 40-50 
MW tnm m m. fin addition, D.V«C. 
was also asked *o step up the power 
supply to Calcutta aoea. Wttfa some 
improvement In feowe* situation, power 
supply to industries was restored from 
15th April, l$79 with an additional
10 per cent cut, as well as restrictions 
on use of power  during peak  load 
hours.

As regards Bihar, the State is Slaving 
peaking shortage and load shedding to 
the extent of 50 MW to 100 MW was 
being done during peak load hours. 
There has been no worsening of the 
situation recently.  Two units of 110 
MW each at Patratu and two units of
110 MW at Barauni are under installa­
tion. In addition, two new power sta­
tions, one at Muzaffarpur with 2 x 110 
MW and one at Tenughat with 2 x 210 
MW have also recently been sanction­
ed. One unit at Subernarekha hydro 
electric project is also expected to be 
commissioned during  1970-80.  With 
the "commissioning of these units and 
with the improvement in the perform­
ance of thermal power  stations  at 
Patratu and Barauni, the power situa­
tion in Bihar is expected to improve 
considerably.

(b) Yes, Sir. This was discussed at 
the meeting of the Standing Com­
mittee.

(c) The meeting of the Standing 
Committee was attended by all Mem­
bers States, vie., Chief Minister, Bihar 
(who is also incharge of Power port­
folio in that State), Power Ministers of 
Assam, Andhra Pradesh, Gujarat, U.P. 
and Finance Minister, West Bengal (In 
place of Chief Minister, West Bengal, 
who is also incharge of Power port­
folio in that State).

{d) The information is given against 
part (a) above.

SHRI C. R. MAHATA: The Eastern 
parts of India, particularly West Ben­
gal has critical power position. As a 
result  of that factories are  dosed, 
drinking water is not available. Trams 
are net plying in .Calcutta regularly. 
The industrial units are losing craras 
of rupees dm to shortage of  power
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every day. 1 want to know from the 
hon. Minister what  positive or con­
crete steps are you going to take to 
overcoxae the  present power  crisis 
particularly in West Bengal?

SHRI P. RAMACHANDRAN;  Ttte 
power position in West Bengal is not 
satisfactory. I would like to impress 
upon the House that it is primarily the 
responsibility of the State Government. 
The State Electricity Boards generate 
power and distribute them. Wherever 
the Central Government is expected to 
assist them they are prepared to assist.

With regard to West Bengal, when 
the critical power position has come 
up, we have tried to help them by tak­
ing some power from Orissa, from 
Andhra, from Uttar Pradesh and also 
increase the assistance from D.V.C. for 
the West Bengal area. In spite of our 
best efforts, unless the West Bengal 
Electricity Board and the DPL generate 
more power, it will be very difficult to 
meet the deficit. In fact, the West 
Bengal Electricity Board as well as the 
DPL which are supplying power to 
West Bengal area----

PiROF. SAMAR GUHA: Is there 
any DPL? The DPL is completely de­
funct. Is it not?

SHRI P. RAMACHANDRAN;  The
hon. Member knows it better.

So,  the power position will be very 
difficult for the coming few months 
also.  Unless the State Government 
comes forward to rectify those defici­
encies, I don’t think I can hold out 
any hope for the improvement in the 
power situation there.

SHRI C. R. MAHATA; May I knew 
from the Minister of Energy what are 
the reasons that Santaldib units 3 and 
4 (each unit has capacity of 120 MW) 
and Kolaghat units 1, 2 and 3 have not 
been commissioned by 1977? Is there 
lack of funds or any other reason 
thereof?

SHRI P. JttAMACHANDRAN: Sir,
nearly 1,500 >MW of on-going schemes 
are there in West Bengal and some of 
the schemes have been sanctioned long 
ago and they have not been completed

and if those schemes have been com- 
pieted in time, this power position in 
West Bengal would have been comfort­
able and I am not aware of the reasons 
as to what is the position of the West 
Bengal finance and other things. What­
ever might be the reasons, the on­
going schemes have not been complet­
ed on time. That is the main thing.

SHRI A. R. BADRINARAYAN: Sir, 
regarding the question of shortage of 
fuel and power, it is a vicious circle. 
From the paucity of coal there is a 
curtailment of goods traffic, from the 
curtailment of goods traffic, there is 
the incapacity to lift more coal and 
then they have got to resort to trucks 
for lifting the coal. Then there is a 
consumption of diesel oil. So it is a 
viscious circle—one department accus­
ing the other Department, the Railway 
Ministry accusing the Power Ministry 
and so on, and it is mutually recrimi­
native. Why don't there be a Cabinet 
Sub-Committee which will go into all 
these loopholes and try to evolve a 
solution so that there won’t be any 
deficiency in the power supply0
SHRI P. RAMACHANDRAN:  In
fact, recently the Prime Minister him­
self has called a meeting where all the 
Ministers concerned with various De­
partments were present and coordi­
nating efforts are being made to see 
that the coal is supplied to the power 
stations and everything is speeded up 
to see that the power stations do not 
suffer on that score.

SHRI S. K. SARKAR: I would like 
to tell the hon. Minister that we do 
not want to see who is at fault, but we 
want to get a concrete reply from him 
whether in the foreseeable future we 
get any relief so that the consumers in 
West Bengal do not suffer and what is 
the exact time by which relief can 
come.

SHRI P. RAMACHANDRAN:  Sir,
as I told earlier, we are trying our best 
to help West Bengal and the solutions 
have to be found at the State level and 
if those power stations do not generate 
enough power for some reason or other, 
We are prepared to help them by send­
ing experts to assist repairing and all
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those things. That me can do, but the 
main maintenance haf to be done by 
the State Government, the manage­
ment has to be done by the State Gov­
ernment. It they do it well and if 
they need any assistance, we are pre­
pared to go to their help.

PROF. SAMAH GUHA; I am not 
aware whether the  hon. Minister 
knows or understands  the situation 
in West  Bengal. II he knew  it, 
perhaps,  he  would  have  at 
least once  visited  Calcutta.  I 
do  not know how to  describe 
the situation there.  It is horrible, 
horrible, horrible; if three times using 
that word has any meaning, it is so 
horrible. The whole economic life is 
getting collapsed. In general industry, 
engineering industry, in scientific insti­
tutions, in hospitals and everywhere, 
everything is getting collapsed.  The 
production is less than one-third. AU 
the educational institutions are getting 
collapsed. A horrible situation has 
been created in West Bengal and it is 
due not only to shortage of power but 
almost acute and complete failure. DPL, 
has got the latest equipment, latest 
machinery, but all its units are defunct. 
Santaldih plant is also defunct.

MR. SPEAKER: What is your ques­
tion?
PROF. SAMAR GUHA; I want to 
know from the Minister whether West 
Bengal exists in the map of India and 
secondly whether Calcutta is known as 
the commercial capital of Eastern India 
and whether energy, which deals with 
Electricity as well, is a concurrent sub­
ject and if so, whether the Central 
Government has any responsibility in 
such a situation where a State in 
Eastern India which is in such an 
advanced industrial stage is getting 
collapsed. It Is facing a disaster. I 
will be misunderstood if I say that the 
only honourable course for the West 
Bengal Ministry is  that they should 
quit till this problem is resolved by the 
Centre and then they should come back. 
(Interruptions) I would have said so, 
but x will not make that suggestion. I 
know the political implications of it. 
But the point is, such a serious situa­
tion exists in West Bengal.

1 would like to know whether'’ the 
Minister will request the hon. Prime 
Minister that a special meeting be 
convened between the hon. Prime 
Minister and the Chief Minister of 
West Bengal in which the Minister wiU 
also be present to find out how the 
Centre can help at the moment to 
resolve the crisis in West Bengal.  I 
want to know whether he would take 
that step.  I tell you, if he does not 
take the step promptly....

MR. SPEAKER: Please come to the 
question.

PROF. SAMAR GUHA: The situa­
tion is very serious in West Bengal. 
Every day, three-column or 4-column 
article appears in the press. People 
are suffering. I would like to know 
whether the Minister will take initia­
tive to convene a meeting between the 
Prime Minister, the Chief Minister of 
West Bengal and himself and thrash 
out all the problems, all the difficulties 
and evolve methods to overcome the 
crisis. As a temporary or immediate 
solution, you must supply power from 
other States, and see how to deal with 
the problems there and also how the 
long term issues can be solved. I want 
to know whether this kind of a step 
will be taken by the Government.

SHRI P. RAMACHANDRAN: What­
ever I have told earlier, i think, ex­
plains the problems of West Bengal. If 
the Prime Minister’s convening a meet­
ing will help the situation, definitely, 
I will request him to convene a meet­
ing. But how is it going to help unless 
the State Government comes forward 
with concrete proposals to solve the 
problem.

PROF. SAMAR GUHA: It is a con­
current subject.

SHRI P. RAMACHANDRAN:  Even
if it is a concurrent subject, I do not 
think that we can interfere in all the 
minute details of the working of the 
State Electricity Boards. It is very 
difficult and embarrassing. In fact, I 
am in constant touch with the West 
Bengal....
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PRQF. SAMAE QUHAt . .It- is a 
disaster there*

MR. SPEAKER; Disaster is Here.

PROF. SAMAR GUHA: It is a con- 
eumot subject  I am one of the 
humble representatives of West Bengal 
and I have a fight to present the situa­
tion there. They are almost facing a 
disaster.

SHRI P. RAMACHANDRAN: I am 
in constant touch with the State Gov­
ernment.  In fact, I am sending my 
own Member of the CEA to visit Cal­
cutta as and when required to be there 
and he is trying to assist the  West 
Bengal State Electricity Board and see 
whether anything is to be done for 
them. When they asked us to supply 
some power, we are trying to help 
them by speaking to the UP Electricity 
Board and also Orissa and Andhra and 
we are trying to help them by supply­
ing power from places where it is avail­
able. I do not know what other steps 
we can take in this direction.

SHRI BIJOY SINGH NAHAR:  As
stated by the hon. Minister, the Centre 
is trying to give all help to West 
Bengal.  But the State Electricity 
Board or the Government of West 
Bengal is not doing the work properly, 
rather they are sabotaging the whole 
thing and the result is that the people 
are not getting adequate power supnly. 
What steps is he going to take if there 
is sabotaging by the Government it- 
self? They themselves are trying to 
create a situation by which every item 
in the State becomes scarce. What 
steps are you going to take to reme­
dy the situation? If you say *We can­
not help: let the State Government go 
on doing things in their own way* you 
will completely eradicate West Ben­
gal from the map of India.

SHRI P. RAMACHANDRAN: I do 
not know what type of answer  I 
should give.

SHRI CHITTA BASU: This relates 
to part (b) of the question. There is 
no doubt that scarcity of electric 
power lifts retarded industrial produc­
tion i» thi State of West Bengal. May 
I know from the Hon. Minister whU-

t|

tfcer the Government*.. as a wtol* Mm 
m  a perfective programme lor in* 
taHing additional power capacity |n 
the Eastern and North-Easter©  re­
gion? Daring the Sixth Five Year 
Plan, for the western region of our 
country allocation has been made to 
the tune ff 5055 megawatts, for the 
northern sector of the country it was 
4055, for the southern sector it was 
4260 but, in the case of the eastern 
region and the north-eastern re­
gion taken together, the total allot­
ment has been of the order of 3107 
megawatts. Is this not a lop-sided 
development  programme of  the 
Energy  Department?  If so, what 
steps are  being  taken to correct 
this lop-sidedness and thereby assure 
fuller implementation of additional 
capacity in the States of West Bengal, 
Assam and other north-eastern re­
gions?

SHRI P. RAMACHANDRAN: Addi­
tion to the capacity will depend on 
the demand for power in the particu­
lar region, and it is after studying 
that, that we sanction scheme. But 
here, in the case of West Bengal, it is 
not that we are  trying to neglect 
West Bengal  or refuse to sanc­
tion  schemes,  but  the  whole 
point  is,  there  are  schemes 
which were sanctioned even six or 
seven years ago but they have not 
been implemented and the machines 
are lying in some projects: they have 
not been installed. Because they wan- 
ted gag turbines to be sanctioned as a 
short-term measure, we even sanc­
tioned gas turbines to the tune of 100 
Megawatts.  But the point is there 
are schemes for nearly 1500 capacity 
which have been sanctioned,  which 
are on-going and which are slipping 
every year: they have not implemen­
ted them. Definitely, the Energy De­
partment of the Central Government 
WiU not hesitate to sanction more 
schemes provided they are needed, I 
can give that assurance. But  what 
we want is that the West Bengal Gov­
ernment should complete the schemes 
already sanctioned, and the existing 
plants also muaft be able to generate 
more power. For instance, the
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have .enough installed capacity bat 
they are generating only 40, $0 or 60 
megawatts as against 280 megawatts. 
So Wfiat is it that we can do? San- 
tm Deep and Bandel are also 8che- 
mes which are not generating enough, 
power through the existing capacity 
and the additional capacity  which 
has  been  sanctioned has  also 
not been implemented, if they ixnple* 
ment them and then want some more 
schemes, definitely we will not hesi­
tate to sanction them.

SHRI MUKUNDA MANDAL: fr it 
a fact that the previous Government 
has not at all implemented the on­
going plans and* as a consequence of 
that, the present Government is fac­
ing a serious crisis of electricity in 
West Bengal?

SHRI P. RAMACHANDRAN: I do 
not know. Whatever it is, the pre­
vious Government have not implemen­
ted it. The present Government, I 
hope, will implement quickly all the 
schemes.

f
Mem<vandnm item Punjab Small Itu 
dustrUs Association regarding Non­

availability of Steel

♦1040. SHRI M. N. GOVINDAN NATR: 
Will tie Minister of STEEL AND MI­
NES ) e pleased to state;

SLNo. Category

t Pig Iron* .

* RccoUablea/BiUets

3 Rounds  .  ,

4  Torttecl

5 Wire rods  .

6  Lt Structural*

7 Med. Structural*

8  Heavy Stttilttirals 

$  GP/GG Sheet*  .

(a) whether Govermtient have re* 
ceived any memorandum from the 
I’ederaUoft of Punjab Small indus­
tries  Association  regarding  non­
availability of steel at fixed price;

(b) if so, the details; and

(c> steps being taken in the matter?

THE MINISTER OB STEEL AND 
MINES (SHRI BUU PATNAIK); (a) 
to (d), A statement is laid on the 
Table of the House.

Statement

(a) Yes, Sir.

(b) The Federation has represented 
about the shortage of steel material* 
essentially at Ludhiana Stockyard and 
the sudden spurt in their prices a* 
also against the functioning the Pun­
jab State Small Industries Corpora­
tion.

It may, however, be mentioned that 
deliveries from Ludhiana Stockyard 
have been more during 1978-70  as 
compared with 1977-78 as would ha 
evident from the table below:—

The position of delivery of mate­
rials from Ludhiana Stockyard during
1977-78 and 1978-79 is as follows:—

1977-78  1978-79

m/t

.91,683 *11.480

6,257 9.283

9>59« c 18,9m

102 54*

4.747 *i»35$

4>7<52 5»*<*

*♦749 1,965

96 375

1*464 aAft

9,900 4,09a




